
OFF‘l("F. OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS HAZARI COURTS
DELI-ll

MODJFICATIONJN DUTY ROSTER OF JUDICIAL MAGIS_TR.!\'I'_E'. FIRST CLASS
EOR II-IE MONTH OF _NOVE.l\/IBER -2025

in view of the written request of Sh. Ankur Panghal, Ld. J'Ml'-‘C -05, West District, Delhi

(Duty Magistrate on 24-11-2025) for change of his duty, the following modification in the Duty
Roster of Judicial Magistrate First Class, West District, Delhi for the month of November-2025
(reference No 24-81-2535/CJM(West)DR/2025 Dated 25-10-2025) is being made:-

llSrim iiarrlejoi Judiciali\/lagistra—teF*irst Class Z r1Wor<ing 7 ll-lolidayjllloom l
i\ 1 d No' al'5 I - .

V ---> -A -e ---- -- -_f - .*-.-_._ __. .___ .1, .._. D- ._.____.__________ __,
Q1 MS. Poonam Slngh, Ld. J?-lI‘C[Nl AC1!-O4] ' 24~1l-IZD25 l i 1

R/0 Flat No. 2078, Type IV, DDA Flats, Gulabi Bagh, | _ 04(CBA-I) l,i
l _l_]?_ecn:._1 7 _-.--_,_ , __2 _ _ _ \_ ___:___ 1 _ L _;

It is further order that Ms. Poonam Singh, Ld. JMFC[NI-Act)-04 shall work as duty

MM on 24-11-2025 between 5:00.P.M. to 7.00.P.M. in room No. 21, Main Court Building, Tis
hazari Courts, Delhi.

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial
Magistrate First Class, West District, Delhi for the month of November-2025 (reference No 2481-
' 2535/CJlVI[West)/DR/2025 dated 25-10-2025)

,|.§s).n5‘E> AZAD)
ief J ' allvlagistrate
West District, Delhi

N0..3.£.‘.l.il.:.". .‘.if$.........CJM(West)/DR./2025 Dated, Delhi the .D<i.r.~.'/,!.'.'.Z.5T
Copy forwarded for information and necessary action to:-
01. The Hon'ble Registrar Genera‘, High Court of Delhi, New Delhi

Through Ld. Principal District 8; Sessions Judge, (West),Delhi
02. The Ld.Principal District & Sessions Judge, (HQ), Delhi
OS. The Ld. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District 8: Sessions Judge all district Delhi/New Delhi
05. The Ld. officer lncharge, Pool Car, Tis l-iazari Courts, Delhi
06. ’l‘he Ld. CJM, all District, Delhi/New Delhi,
07. The Ld. ACJM 8: All Ld. Judicial Magistrate First Class West District, Tis I-lazari Courts,Delhi.
08. The Director of Prosecution, Tis Hazari Courts, Delhi.
09. The Co.n1-qissioner o.‘ Police, Delhi
10. The l G (Prison), Tihar Jail, i‘elhi/\iew Delhi.
11. The Secretary, Bar Association, Tis I-lazari Courts, Delhi
12. The Supdt.Jai1, New Delhi/Lock-Up Incharge, Tis l-iazari Courts, Delhi
13. The Admn. 0l'F1cer(Jud1), Hindi Department, R. No. 237, Tis I-Iazari Courts, Delhi
l4. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis I-lazari Courts, Delhi.
17. The Care Taking Branch (Hq) 81 West Tis Hazari Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, Tis I-lazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judgefwest) District, Delhi"
21 Office file
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